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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 22.02.2024 

                                                                          COURT OF REGISTRAR  

           (HYBRID MODE)                    

11:30 A.M. 
 

 

Click here to join VC:                    

https://nclatvc.webex.com/meet/registrarcourt 
 

For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.  

S. No.  Case No.  Name of the parties  Counsel for 

Appellants  

1.  I.A. No. 1159 of 2024 

in Comp. App. (AT) 

No. ___ of 2024 

 

Sabari Developers LLP 

Vs. 

S. Gopalkrishnan & Anr. 

Kunal Kanungo 

2.  I.A. No. 1160 of 2024 

in Comp. App. (AT) 

No. ___ of 2024 

 

North Eastern Regional Agricultural Marketing 

Corporation Limited (NERAMAC) & Ors. 

Vs. 

Registrar Of Companies (RoC), Guwahati 

 

Sudha Sarma 

3.  I.A. No. 1207 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Synergy Ventures  

through its Proprietor Rajat Mohan Pathak 

Vs. 

Rudra Buildwell Projects Pvt. Ltd. 

 

Shivam Kumar 

4.  I.A. No. 1210 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Satish Chander Verma & Anr. 

Vs. 

Arena Superstructures Pvt. Ltd. 

 

Rishi Sood 

5.  I.A. No. 1224 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Gupta Textiles  

Through its A.R. Rohit Singla 

Vs. 

Darshen Patel & Ors. 

 

Nipun Gautam 

6.  I.A. No. 1263 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Akbar Travels of India Pvt. Ltd. 

Vs. 

Ritco Travels & Tours Pvt. Ltd. 

Gourav Arora 

7.  I.A. No. 1282 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Pancham Studios Pvt. Ltd. 

Vs. 

Konark Aquatics and Exports Pvt. Ltd. 

Shashank Agarwal 

8.  I.A. No. 1293 of 2024 

in I.A. No. ___ of 

2024 in Comp. App. 

(AT) (Ins) No. 289 of 

2023 

 

Satish Chander Varma 

Vs. 

Grand Reality Pvt. Ltd. & Ors. 

Vivek Kumar 

9.  I.A. No. 1302 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Airen Metals Pvt. Ltd. 

Vs. 

PME Power Solutions (India) Ltd. 

Rajesh Kumar Gautam 

https://nclatvc.webex.com/meet/registrarcourt
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10.  I.A. No. 1305 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Bank of India 

Vs. 

Madhumalati Merchandise Pvt. Ltd. & Ors. 

Jitendra Kumar 
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